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ORDER 

A.K.Chatterlee, JC. 

This is an application riled by an Assistant Accounts 

OPficer of Ministry of Informat ion and Broadcasting posted at Calcutta 

Doordarshan being aggrieved by the transfer order dated 12.3.96 wherein 

he is transf'ered to Ministry or Urban  Development & Employment. The 

ground. taken  by him is that due to some physical problem he isunahle 

to use public confeyance to attend office of Ministry of Urban Develop—

rnent. He has m3de a  representation which was forwarded to the. Comptro— 

her General of Accounts,D-r 	Respondent No.2 which- irecomiendad 

•. by Sr.Accounts Officer Xf  and is at page 17 of the application. This 

representation 
t:t;, 

ill pending as no result has yet been c omrnunicated 

to the petitioner. In such circumstance the counsel for the petitioner 

prays that a direction be gui en to•thejd respondent to treat the 

application itself' as representation. 

2. 	 Hearing the counsel for the petitioner and perusing 

the application we consider the prayer made by the counsel for the 
) 	-v-- 

petitioner1  and accordingly dispose of the application with a direction 

upon the respondents psrtiicul8rly the respondent No.2 to treat the 

application itself as a representation for the relevant Claim therein 

and to dispose it of by passing a speaking order which shall be c ommu 
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nicatad to the petitioner as soon as it is passed. TransPer order 

so Par as the petitioner is concerned shall remain stayed till the 

representation is disposed of. The petitioner shall also serve 

another set of application together with all annexures on respondent 

No.2 along with the order passed this day.  We make no order as to 

costs. 
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